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(3) A copy or the Annual Report of 
the Mabaraabtra Alro-Indultries 
Development Corporation Limited 
Bombay, for the year 1966'67, 
alonl with the Audited Accounts 
and tbe comments of tbe Comp-
troller and Auditor General there-
on, under sub-section (2) of section 
619A of the Companies Act. 1956. 
[Placed /n LibrtJry See No. LT-
2524/68.J 

(4) A copy each of the following 
Notifications under section 12A of 
the Essential Commodities Act, 
1955 :-

(i) G.S.R. 1577 published in Gazette 
of India dated the 31st AUlust. 
1968, containinl corrilendum to 
G.S.R. 1327 dated tlte 13th July. 
1968. [Placed in LIbrary. See 
No. LT-2521/68.] 

(ii) O.S.R. 1940 published in Gazette 
of India dated the 2nd November. 
1968 making certain amendments 
to Notification No. O.S.R. 1842 
datad the 24th December, 1964. 
[Placed ill Library. See No. LT-
2516/68.) 

(5) A copy each of the followinll 
Notification, under sub·section (6) 
of section 3 of the Essential 
Commodities Act. 1955 : 

(i) 0 S.R. 1685 published in Gazette 
of India dated the 14th September, 
1968, containinll corrilendum to 
G.S.R. 629 dated the 28th March, 
1968. [Placed in Library, Se~ 
No. LT-2520,'68]. 

(ii) The Delhi Specilled Food Article 
(Movement Control) Third Amend, 
ment Order, 1968. published in 
Nlltilication No. G.S.R. 1736 in 
GazellO of India dated the 21st· 
September, 1968. (PI«.J In Llb,ary 
See No. LT-2519/68j. 

(iii) The Rajaatan Food Irainl (Res-
trictions on Border Movement) 
Second Amendment Order, 1968, 
published in NotificatIon No. G. 
s.a. 1808 In Gazeltee of lodia 
dated the 17tb October, 1968. 
[PIQe~ /" Libr.y. S •• No. LT-
2517/68.] 

(Iv) Tbo PunJab aod H&r)'8118 Padd, 
(Re.ulatioo of Me_I) Order, 

1968. published in Notlficatlon No. 
G.S.R. 1899 in Gazette of India 
dated the 17th October, 1968. 
[Placed in Vb,ory Slfe No. LT-
2518/68] 

(v) The Food,rains Movemenl Restric-
tions (Exempl ion of Certified 
Seed.) ThIrd Amendment Order, 
1968, published in Notification No. 
G.s.a. 2022 in Gaz~lIe of India 
daled the IlIh November, 1968. 
[Plaud in Libra,y. Sr. No. LT-
2515/68.] 

(vi) G S.R. 2052 published in Gazelle 
of India dated the 23rd Novem· 
ber, 1968. containinll corrigendum 
10 G 5 R. 1898 dated the 17th 
October, 1968. [Placed in Lic,a,y. 
See No. LT·2514/68.] 

(vii) G.S.R. 2067 published in Gazette 
uf India dated the 22nd November, 
1968. [Placed In Library. See No. 
LT·2513/68) 

NotiOcatlonl UDder All India Senlces Act 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): 1 be, to 
re·lay on the Table a copy each of the 
followin. Notification. under lub-section 
(2) of section 3 of the All India ServIces 
Act, 195/ : 

(i) The Indian Police Service (Proba' 
tion) Amendment Rules, 1968, 
publisbed in Notification No. G. 
S.R. t426 in Gazelle of India 
dated the 3rd Auaust, 1968. 
[Placed /n Lib,Q,y. See No. LT-
1815/68.] 

(ii) The I ndian Administrative Service 
(Probation) AmendlDODt Rulel, 
1968, pubJlshed in Notification No. 
G.S.R. 1427 in Gazette of India 
dated 3rd AUIUII, 1968. [Placed /n 
Llbrtlry. S .. No. L T-1815/68,] 

(Iii) G.S.R. 1428 publisbed in Gazelle 
of India datod tbe lrd AUIDst. 
1968. containiDI corriaendum 10 
G.S.R. 590 dated the lOtb March, 
1968. 

(Iv) O.S.R. 1476 publiabed In Gazelle 
01 India dated the 10th Auauat. 
1!l68, .... Ina certain _dmeol 
to Ibo ladIaD PoliQe Service (PIu-



tion of Cadre Strenltb) RelulatloDS 
19". 

(v) G.S.R. 1477 publisbed ID Caulle 
of India dated the 10th August, 
1968, malt I nl certaiD ID amend· 
ment to the Ind;aD Administrative 
Service (Fiution of Cadre Strenll' 
th) Rellulalions 19'5. 

(vi) G.S.R. 1478 published in Gazelle 
of India dated the 10th AUlust, 
1968, makinll certain amendment 
to Schedule III to the Indian 
Police Service (Pa)') Rules; 1954 

(vii) G .S.R. 1479 published in Gazelle 
of India dated the 10th August, 
1968, making certain amendments 
to Schedule I \I to the Indion 
Administrative Service (Pay) Rules, 
1954. [Plaud in Library. S~e No. 
LT·1841/68j 

(viii) G.S.R. 1480 published in Gazette 
of India dated the 10th AUlLust, 
1968, malt in. certain amendments 
to Schedule II I to the lodian 
Police Service (Pay) Rules, 1954. 
[Placed in Library. See No. LT· 
1977/68.] 

Aclion on CODy~ntlon. aad Recommendatlonl 
of J. L. O. Coofereace 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI S. C. 
JAMIR): I bell to lay on the Table a 
copy of I he Slalement 00 Ihe action takeo 
or proposed to be taken on the Convenllons 
aod Recommeodatloos adopted at the 
Flfty-fint Seslion of the International 
Labour Cooference held at Geneva in June, 
1967. [Placed In LIbrary. See No. LT-
2525/68.] 
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"HOST SURRENDERS BEFORE 
CUTTACK MAGISTRATE 

From our Correspondent 

MOJ'ilGHYR" AUI 19: Mr. Ekramul 
HUQue, the host of the polsooin. case 
Involving the lives or about 36 chlldrrn and 
8 rew IIrown ups in viliaae Vijay Na.ar 
(Suturkhana) who was abscondinll lili then 
and a warrant for the allachment or hi. 
properties was already issued by the SOl, 
Sadar, Mon.hyr, Is oow reported to have 
surrendered hlmselr before the court of a 
ma.lstrale. 1st class, In CUllack In Orl ••• 
the day before yntrady. accordla. to a 
meslBlLe received here al the dlltrict head· 
quarters." 
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THE DepUTY MINISTER IN THB 
MINISTRY OF HEALTH. FAMILY 
PLANNING AND URBAN DEVELOP· 
MENT (SHRI B. S MURTHY,: Durinl 
the coune of Supplementaria to Short 
Notice o-tlon No .• In the Lok Sabha 
on tbe 211t AlII1Dt, 1961. I bad made the foIIowiaa __ -. ; 


